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CENTRAL A4INISTRATIVE TRIBUNAL 

CALCUTTA BENCH 

of 1996 ' 

Date.of Order: 29.5,97. 

Present: Hon3  ble Mr.Justice !,K,Chatterjee,Vjce..Chajrrnan. 

Hon'ble Mr. M,S.Mukherjee,Admjnjstratjve Member. 

R. P. THAKUR 

UNION OF INDIA & ORS, 

For the petitioners None, 

For the respondents: Mr.S.Choudhury,counsel, 

ORDER 

A.K.Chptterj1, 

The applicant, who was appearing in person is absent. 

Order Sheet shows that he was also absent on two previous 

dates. 

In such circumetances, the apPlication is dismissdd 

for default. 

(M.s.Mukherjee) 	 • 	(A.K.Chatterjee) 
Member(A) 	 ViceChairm5fl. 


